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Adult Education Proaramme 

9838. SHRI S. KUNDU I Will the 
Minister of ~ AND YOUTH 
SERVICES be pleased to ~t t  : 

(a) whether It is a fact that Government 
have launched recently A dull Education 
prolramme or are pia 1010S to lunch the 
lame; 

(h) IF so, the details thereof; 

(c) whether any districts have been coo· 
sidered suitable to lunch such pilot scheme; 
and 

(d) If 10, the names of such distrIcts 
aod method aod content of such adult edu· 
cation? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V.K.R.V. 
RAO) : <a) to (d). A statemont ts laId 00 
the Table of the House. [Placed in 
Library. See No. LT-3S38/70] 

SenIority or Permaalnl Govera_1 
Elllployeel 

!l839. SHRI RAM CHARAN: 
SHRI NARDEO SNATAK : 

Will the Minister of HOME AFFAIRS 
be pleaaed to atate I 

<a> whether It la a fact that that accor· 
din, to the orders Issued by his MinIstry, 
a permanent Government servent la treated 
as senior 10 the temporary Government ser-
vant 10 the Central Secretariat and III 
Attached and Subordinate orrlce .. 

(b) whether II Is also a fact that there 
are about 430 Lower Division Clerlca In the 
ordnance Depots of the Ministry of Defence, 
belonlln. to (he Scheduled Casts and Sche· 
duled Tribes and most of them are perma. 
nent Government servants; 

(c) whether it Is further a fact that the 
Lower DivisIon Clerks other than tho .. 
belonging to the Scheduled Castes and Sche-
duled Tribes, who were confirmed after the 
Scheduled Caste/Scheduled Tribe candidates, 
are belol promoted, while the Scheduled 
Castel Scheduled Tribe candidates are nol 
belnl considered for promo tlon; and 

(d) if 10, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VJOY A CHARAN SHUKLA) : (a> Accor-
ding to the leneral principles of Eeniorlty 
contained In Office Memorandum No. 
9/1I/5S-Rps, daled 22-12·1959, hsued by 
Ihe Ministry of HOme Affairs, Permanent 
orrlcers of a grade shall be ra nked senior to 
persons who are ofrlclallnl In that grade. 
However, these prIncIples of seniority have 
not so far been adopted in the case of Cla.s 
III and I V civilian employees of the lower 
formations under tbe Ministry of Defence. 

(b) to (d). The requisite Informallon II 
beIng coli ected and will be laid on the 
Table of Ihe House as early as possible. 
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